
HIGH COURT OF UTTARAKHAND, NAINITAL

OFFICE MEMORANDUM

No. 06 IUHC/Admin.A.l2020 Dated: May 01,2020.

All the Officers/Officials of the High Court of Uttarakhand, Nainital are

hereby informed that:

1. They shall have to fill the form as enclosed at "A" and submit the

same latest by 11:00 A.M. of 04.05.2020 through e-mail I By hand.

2. The Officers/Officials, who are residing outside Nainital (out side 8 km.

radius from Head Quarter Nainital) w.e.f. 25.03.2020 or thereafter, they

would have to remain in Facility Quarantine for 14 days after coming

to Nainital. They should not enter into High Court Premises without

completing the period of Quarantine. After Completing 14 days period

of Quarantine, they shall have to furnish the undertaking as enclosed

at "8".

By Order of Hon'ble the Chief Justice

Sd/-
(Hira Singh Banal)
Registrar General

No. 1848/UHC/Admin.A.l2020 Dated: May 01,2020.
Copy forwarded for information and necessary action to: -

1. All the Registrars of the Court.
2. All the J.Rs.lD.Rs. of the Court with request to inform all the employees

attached with them.
3. Chief Finance Officer of the Court.
4. P.P.S. to Hon'ble the Chief Justice with request to place it before His Lordship

and to inform all the concerned staff attached with Hon'ble the Chief Justice.
5. IIc Head P.S.lP.S.lP.As. to Hon'ble the Judges with the request to place it

before Hon'ble the Judges and to inform all the concerned staff attached with
Hon'ble Judges.

6. Head B.S. with request to inform all the Bench Secretaries of the Court.
7. All the Assistant Registrars/Section Officers of the Court for information and

circulate this Office Memo to all concerned employees attached with them.
8. Librarian/Sr. System Officer with request to communicate staff concerned.
9. Protocol Officer/Public Relation Officer.
10.Management Officer with the request to ensure to communicate all the

Drives and group '0' employees of the Court.
11. Incharge, Dispensary (Aliopathic/Ayurvedic/Homeopathic), High Court.
12. OIC NIC & AR Computer Section with the request to upload this Office

Memorundam in the official website of the, High Court of Uttarakhand, Nainital
13. Chief Security Officer, High Court of Uttarakhand at Nainital
14. Guard File. ~~~~~~~~~~::~~~

to, cS"f~
Assistant Regi trar

Admin. A



'A'
HIGHCOURTOF UTTARAKHAND,NAINITAL

Form
(To be filled-up by all the employees)

Name:

Designation:

Place of stay since 25th
of March, 2020.
(if more than one
place, indicalte all with
period of stay)

Whether any of the
symptoms has been
experienced by you
Cough/ Fever / Difficulty
in Breathing

Whether anybody in
your family has
experienced aforesaid
symptoms.

Whether the place you
were staying during
lockdown period, was
in Red/ Orange Zone
and whether the area
was declared a hotspot
area.

Have you travelled
anywhere from the
aforesaid place during J'
period of lockdown.

~----L-- __

Signature
Name

Designation



'B'
Those would be quarantined, would have to produce the

following undertaking:

I hereby declare that I

have completed quarantine period of 14 days and no symptom

of cough/fever/difficulty in breathing has been experienced by

me. I am fit to resume my duties w.e.f .

Signature
Name

Designation


